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that the Committee shall make a report to this House by the last day of the 
first week of the Winter Session, 2016;

that in other respects, the Rules of Procedure of this House relating to 
Parliamentary Committees shall apply with such variations and modifications as the 
Speaker may make; and

that this House recommends to Rajya Sabha that Rajya Sabha do join the said 
Joint Committee and communicate to this House the names of the members to be 
appointed by Rajya Sabha to the Joint Committee."

The above motion was adopted by Lok Sabha at its sitting held on Thursday, 
the 11th August, 2016".

SHORT DURATION DISCUSSION

The Draft National Education Policy, 2016 — Contd.

�ी िदलीप कुमार ितककी (ओिडशता): थैंक यू, वताइस चेयरमैि सर, जो आपिे मुझे आज एक 
बहु् इमपॉटवेंट िवषय पर बोलिे कता मौकता िदयता। एक मिुषय के िलए एजुकेशि से जयतादता इमपॉटवेंट 
कुछ भी िहीं है। यह िबल देश में लंबे समय के बताद लतायता जता रहता है और मेरे खयताल से इसको 
कताफी लंबे समय के िलए िलयता जताएगता।

�ी राजीव शुकल (महतारताषट्र): यह िबल िहीं है, यह ड्रताफट पॉिलसी है।

�ी िदलीप कुमार ितककी: सॉरी, ड्रताफट एजुकेशि पॉिलसी इिपुटस, मैं जो बोलिे जता रहता 
हँू, यह मेरी ्रफ से भी आपके िलए इिपुट है। सर, यह कताफी लंबे समय के बताद लतायता जता 
रहता है और मैं उममीद कर रहता हँू िक कताफी लंबे समय ्क यह रहेगता, लेिकि िजस ्रीके 
से हमतारता व्ड्स एजुकेशि सीि बदल्ता जता रहता है, उस िहसताब से हर दस सताल के बताद िरवयू 
होिता चतािहए। मेरे खयताल से लगभग ्ीस सताल के बताद हम इसको लता रहे हैं, जो कताफी िवलंब 
से आयता है। मैं िवस्तार में जतािता िहीं चताह रहता हँू, �ीफली कुछ पवताइंटस आपके सतामिे रखिता 
चताह रहता हँू। सबसे पहले ्ो पूरे देश कता जो अपिता िसलेबस है, एकडेिमक कलैणडस्स और मतािकिं ग 
पैटि्स है, इिके ऊपर हमें धयताि देिता होगता। जहतां ्क संभव हो, एक जैसता करिता होगता, कयोंिक 
हमतारी िज्िी भी सटेटस हैं, उिके बोडस्स कता मतािकिं ग िससटम और सीबीएसई कता मतािकिं ग िससटम 
कताफी िडफरेंट हो्ता है, िकसी को जयतादता मताकस्स आ जता्े हैं, िकसी को कम आ जता्े हैं। जब 
आगे एडिम शि में कहीं जता्े हैं, ्ो िजसको जयतादता मताकस्स िमल्े है उिको फौरि एडिम शि 
िमल जता्ता है। इसके ऊपर आपको धयताि देिता चतािहए। हतालतांिक यह कताम आसताि िहीं है, कयोंिक 
एजुकेशि सटेट कता सबजेकट है, लेिकि जब हम जीएसटी में आम सहमि्  बिता सक्े हैं ्ो 
इसमें भी कयों िहीं? बितािी चतािहए। एजुकेशि पॉिलसी में फोकस इस बता् कता होिता चतािहए िक 
फसट्स कलतास के बचचे जता्-पता् और धम्स से ऊपर उठ कर देश के िलए सोचें। इसमें हमें इस 
िहसताब से सोचिता होगता।
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महोदय, मेरे खयताल से आिदवतािसयों के िलए, एससी/एसटी के िलए कोई िहीं सोच रहता है। 
हमें आज़तादी िमले 69-70 सताल हो गए, लेिकि आज भी वह वग्स िपछड़ता हुआ है। देश में कई 
सतारी यूििवर्सटीज़ हैं, लेिकि अगर आप उिमें जताकर देखें, ्ो पताएँगे िक सभी यूििवर्सटीज़ में 
ि ्ो आिदवतािसयों के िलए सोचता जता्ता है, ि वहतां पर उिके क्चर के बतारे में िरसच्स हो्ी है, 
ि उिकी भताषता के बतारे में िरसच्स हो्ी है, ि उिके िलटरेचर के बतारे में सोचता जता्ता है और ि 
ही उिके बतारे में कोई िचन्ि िकयता जता्ता है। यतािी कहीं भी िकसी फैिसिल टी को देिे के बतारे में 
वहतां इमपॉटवेंस िहीं दी जता्ी है। इसिल ए महोदय, मेरी एक िडमतांड है िक ओिडशता में एक ट्रताइबल 
यूििवर्सटी बिताई जताए — िसफ्स  ओिडशता िहीं, बश्क  ओिडशता, छत्तीसगढ़, झतारखंड और िज्िे 
भी आिदवतासी के्� हैं, आिदवतासी बहुल इलताके हैं — ्तािक वहीं पर व े अपिता सब कुछ सीख सकें ।

सर, दूसरी बता् मैं यह कहिता चताहँूगता िक हमतारे िज्िे भी आ�म सकू्स हैं, व े आ�म 
सकू्स गरीब बचचों के िलए बिताए गए हैं। व े कक्ता 8 से लेकर कक्ता 10 ्क हैं और कहीं-कहीं 
कक्ता 12 ्क हैं। लेिकि यह देखता गयता है िक िज्िे गरीब बचचे हैं, व े 10वीं के बताद, 12वीं के 
बताद वतापस घर चले जता रहे हैं। इसिल ए मं�ी जी, मैं आपसे िरकवसेट करूँगता, हतालतांिक यह आपके 
मं�तालय कता िहीं है, ट्रताइबल िडपताट्समेंट कता है, लेिकि मुझे दुख के सताथ कहिता पड़ रहता है िक 
ये सभी टैलेंटेड बचचे वतापस घर चले जता रहे हैं, इसिल ए यिद  हो सके ्ो हमें उिको हतायर 
एजुकेशि में लतािता पड़ेगता। वहतां पर उिको हतायर िड�ी देिी पड़ेगी, बैचलर िड�ी देिी पड़ेगी, 
वहतां पर वोकेशिल कोस्स देिता पड़ेगता, ्भी जताकर बचचे वहतां से ििकल कर डतायरेकट सतामिे आ 
पताएँगे यता जॉब के िलए सतामिे आ पताएँगे।

महोदय, गवि्समेंट के सताथ हमतारे ट्रताइबल एिरयताज़ कता िज्िता शेयर है, वह मैं ब्ता्ता हँू। 
सव्स िशक्ता अिभयताि में यह पहले 75: 25 थता, अब इसे घटताकर 65:35 कर िदयता गयता है। मैं यह 
चताहँूगता िक ट्रताइबल एिरयताज़ में िज्िे भी सकू्स हैं, उिके िलए जो 75:25 है, वसैता ही रखता जताए। 
हमतारे जो केबीके िडशसट्र  कटस हैं, व े बहु् िपछड़े हुए हैं। वह ट्रताइबल एिरयता है, पहताड़ी एिरयता है 
और िडिफ क्ट एिरयता है। कई बतार उस एिरयता में जतािता कताफी मुशशक ल हो्ता है, इसिल ए वहतंा 
पर 90:10 रखता जताए। इि सब चीज़ों को कताफी िेगलेकट िकयता जता रहता है, इसिल ए इसके ऊपर 
धयताि िदयता जताए। ...(सम् की घंटी)...

महोदय, चँूिक मैं सपोटस्स के बैक�ताउंड से हँू, ्ो मैं आिखर में सपोटस्स के बतारे में कुछ कहिता 
चताहँूगता। मैं सपोटस्स के बतारे में दो चीज़ों की ओर आपकता धयताि फोकस करतािता चताहँूगता। मैं भी इिपुट 
देिता चताह रहता हँू, कयोंिक िज्िे भी मोसटली सपोटस्समेि आ रहे हैं, रूरल एिरयताज़ से आ रहे हैं 
और एससी/एसटी ट्रताइबल बैक�ताउंड से आ रहे हैं। एक ्ो रताषट्रीय सपोटस्स एजुकेशि पॉिलसी 
बितािी चतािहए। दूसरता, मैं marks for sports के बतारे में कहिता चताहँूगता, िजसकी िडमतांड कताफी 
िदिों से आ रही है। हमतारे सकू्स में िज्िे भी बचचे पढ़ रहे हैं यता िज्िे भी हमतारे होसट्स हैं, 
academics हैं, जो भी बचचे िेशिल-इंटरिेशिल में बेटर कर रहे हैं, अचीव करके आ रहे हैं, 
मेडल लेकर आ रहे हैं, उिके िलए एजुकेशि के सताथ-सताथ marks कता िससटम भी होिता चतािहए।

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Mr. Tirkey, please conclude.

�ी िदलीप कुमार ितककी: सर, दूसरी बता् मैं यह कहिता चताहँूगता िक सकू्स में compulsory 

[�ी िदलीप कुमतार ि्कटी]
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sports होिता चतािहए, कयोंिक आप देख रहे होंगे िक आजकल Diabetes के मतामले बहु् जयतादता 
आ रहे हैं। हमतारे सकूली बचचों में Diabetes के लताखों के ऊपर मतामले आए हैं। 70 हजतार बचचे, 
15 सताल के बचचे ऐसे हैं, िजिको Diabetes हो गयी है, जोिक कताफी दुख की बता् है। 40 हजतार 
बचचे ऐसे हैं, िजिको Type 2 Diabetes हो गयी है। 68 परसेंट अरबि बचचे िफटिेस के िलए 
एकसरसताइज करिता िब्कुल िहीं चताह्े। 9 परसेंट बचचे, जोिक 9 सताल से 18 सताल के हैं, उिको 
कताफी मोटतापता है। ्ो इस ्रीके की �ॉब्मस उिमें देखिे को िमल रही हैं। ्ो मैं उिकी िफटिेस 
के िलए कहँूगता िक वहतां सपोटस्स को कमप्सरी िकयता जताए। ...(सम् की घंटी)...

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Mr. Tirkey, please conclude.

�ी िदलीप कुमार ितककी: सर, मैं यही कहँूगता िक हमतारी सटेट एजुकेशि पॉिलसी में अचछी 
कवतािलटी के टीचस्स आपको देिे होंगे, धनयवताद।

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Now, Shri Satish Chandra 
Misra. Time allotted to you is five minutes. I think you can adjust understanding 
the situation.

SHRI SATISH CHANDRA MISRA: I will conclude.

महोदय, हम लोग एक ऐसे देश में रह रहे हैं, जहतां 65 परसेंट यतािी िक लगभग 72 करोड़ 
लोग वसेै हैं, जो 35 सताल से कम उ� के हैं और यंग हैं। उिमें सटूडेंटस भी हैं। आज िजस पॉिलसी 
पर चचया हो रही है, इस पॉिलसी को देखिे के बताद ्ो यह िहीं प्ता चल्ता है िक हमतारे देश 
में कैसी एजुकेशि हो, एजुकेशि कता सट्रकचर कैसता हो, िकस ्रह से एजुकेशि को आगे बढ़तायता 
जताए, इस ्रह की कोई पॉिलसी इसमें कहीं िज़र िहीं आ रही है। इसमें जो िज़र आ रही है, 
वह यह है िक कयता curriculum हो, कैसे इसकता curriculum बितायता जताए, जो इस ्रीके कता 
हो, जैसता िक आपकी इचछता है िक हम सबको इस ्रफ ले चलें, उस ्रह की पॉिलसी इसमें 
िज़र आ्ी है। इसमें यह िज़र िहीं आ्ी है िक इस देश में एजुकेशि को कैसे बढ़तायता जताए? 
एजुकेशि में िवकतास के िलए सबसे पहले आपको �ताइमरी एजुकेशि की ओर देखिता पड़ेगता। �ताइमरी 
एजुकेशि के बताद सेकंडरी एजुकेशि को देखिता पड़ेगता और उसके बताद आप हतायर एजुकेशि में 
आएंगे। इस देश में जो 90 �ि्श् लोग हैं, व े underprivileged हैं। व े गरीब ्बके से आ्े हैं, 
व े शेड्ू्ड कतासट, शेड्ू्ड ट्रताइबस और मताइिॉिरटीज़ से आ्े हैं। ये सब आपकी ्रफ देख रहे 
हैं िक आप उिके िलए एजुकेशि पॉिलसी में कयता लतािे जता रहे हैं? आप जीडीपी कता 3.5 परसेंट 
िशक्ता पर खच्स कर्े हैं, जब िक जीडीपी कता 6 परसेंट expected है और पूरे व्ड्स में जीडीपी कता 
6 परसेंट से जयतादता िशक्ता पर खच्स हो्ता है। लेिकि जहतां पर इ्िी बड़ी संखयता में बचचे पढ़ रहे 
हों, वहतां पर �ताइमरी सकू्स की कयता situation है? आप एजुकेशि सेस के िताम पर एक परसेंट 
टैकस ले्े हैं, लेिकि वह एजुकेशि सेस कहतंा जता्ता है, िकसकी जेब में जता्ता है? यह िकसी को 
िहीं मतालूम है। आप ्ो एजुकेशि के िताम पर टैकस भी ले रहे हैं। जब आप एजुकेशि के िताम 
पर टैकस ले रहे हैं, ्ो आपके पतास इस मद में िक्िता टैकस आ रहता है, उसकता आपिे िकस 
्रह से उपयोग िकयता? कयता आपिे �ताइमरी सकू्स की जो condition है, उसको ठीक िकयता? 
इि �ताइमरी सकू्स की ्रफ अमीर लोगों के बचचे िहीं देख्े हैं। हम उि �ताइमरी सकू्स की 
बता् कर रहे हैं, जैसता िक ब्तायता गयता िक इंशगल श मीिडयम सकू्स हैं, ि�शशच यि सकू्स हैं, 
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िमशिरीज़ सकू्स हैं यता और अचछे सकू्स हैं। आज कल मॉडि्स सकू्स खुल गए हैं, बड़े-बड़े 
िबजिेस हताउसेज़ िे सकूल खोल िलए हैं। उिमें कौि-से बचचे जता्े हैं, यह आपको अचछी ्रह 
से मतालूम है, लेिकि हम उि बचचों की बता् कर रहे हैं, िजिको आपके सरकतारी सकूल में भी 
एडिम शि िमलिता मुशशक ल हो्ता है। उिको आपके सरकतारी सकूल में एडिम शि करतािे के िलए एक 
पचटी िलखवतािी पड़्ी है, िकसी से िसफतािरश करवतािी पड़्ी है, ्ब जताकर कहीं उिको एडिम शि 
िमल्ता है। हम उि सकू्स की बता् कर रहे हैं। ये उस ्रह के सकू्स हैं, िजिमें कुसटी, मेज 
्ो छोिड़ए, जमीि पर भी बैठ कर पढ़ताई करिे लतायक वयवसथता िहीं है। ऐसे में आप उि गरीब 
बचचों को, शेड्ू्ड कतासट, शेड्ू्ड ट्रताइबस के बचचों को मजबूर कर्े हैं और िफर कह्े हैं 
िक इिको compete करताइए, इिको िरज़वगेशि म् दीिजए। आप कह्े हैं िक इिकता िरज़वगेशि 
reconsider कीिजए और consider करके future में इि बचचों कता िरज़वगेशि खतम कीिजए। आप 
पहले यह ्ो देिखए िक आप उिको कयता एजुकेशि दे रहे हैं? आप उिको पहले parity पर ्ो 
लताइए। आप उिकता उि बचचों के सताथ competition करतािता चताह्े हैं, जो िक air-conditioned 
classes में बैठ कर पढ़ताई कर रहे हैं और उसके बताद घर में जताकर tuition ले्े हैं और tuition 
में पढ़ताई कर्े हैं। आप उिसे उि बचचों कता competition करता्े हैं, िजिको िक आप बैठिे की 
वयवसथता भी िहीं दे रहे हैं। आपिे खतािे की वयवसथता की, उसकी वजह से वहतां पर बचचों की 
संखयता थोड़ी सी बढ़ी है।

'रताइट टु एजुकेशि' की बता् की गई। 'रताइट टु एजुकेशि' इस उममीद से लतायता गयता िक 
िज्िे भी अचछे सकू्स हैं, व े अपिे यहतंा कुल सीटों की 25 परसेंट सीटें गरीब बचचों को देंगे 
्तािक गरीब के बचचे भी इि सकूलों में पढ़ सकें । मैं यह पूछिता चताह्ता हँू िक इि सकूलों में िक्िे 
गरीबों के बचचों को पढ़तायता जता रहता है? व े इसिल ए िहीं पढ़ता रहे हैं, कयोंिक आप उिको उसके 
एवज में पैसता िहीं दे रहे हैं। उिकता यह कहिता है िक आप उिको उसके एवज में कोई पैसता 
िहीं दे्े हैं, जो िक आपिे कहता थता। आपिे कहता थता िक हम देंगे। आपिे इसी िताम पर एजुकेशि 
सेस भी लगतायता थता, लेिकि आप उिको िहीं दे रहे हैं।

आज बचचे छठी, सता्वीं यता आठवीं ्क इसिल ए पहंुच्े हैं, कयोंिक आपिे इस ्रह की 
पॉिलसी बिताई हुई है िक आठवीं ्क इिको फेल िहीं िकयता जताएगता। लेिकि आज आप जो ड्रताफट 
पॉिलसी लता रहे हैं, उसमें आपिे कहता है िक हम पताचंवीं ्क allow करेंगे, पतांचवीं के बताद हम 
allow िहीं करेंगे। अगर आप पताचंवीं के बताद allow िहीं करेंगे, ्ो हम िजि 90 �ि्श् लोगों 
की बता् कर रहे हैं, उिके बचचे पतांचवीं दजगे के पतास बचचे कहलताएंगे। जैसता िक अभी हमतारे एक 
सताथी िे कहता थता िक चपरतासी की िौकरी के िलए आवदेि मतांगता गयता, ्ो पीएचडी हो्डर बचचों 
िे भी इसमें आवदेि िकयता थता और लताखों की संखयता में बचचों िे आवदेि िकयता थता। यह उत्तर 
�देश कता िकससता थता, लेिकि उनहोंिे �देश कता िताम िहीं िलयता, लेिकि इस ्रह की situation 
पूरे देश में है। हमतारे यहतंा unemployment की जो शसथि्  है, इ्िता जो competition है, वह 
पढ़ताई से ही दूर होगता। इस competition के िलए आप उिकता कयता curriculum बिता रहे हैं? आप 
इसको देिखए। आप टीचस्स को ट्रेरिग दे रहे हैं यता िहीं दे रहे हैं? आप कौि से टीचस्स पढ़तािे 
के िलए लता रहे हैं, टीचस्स के िलए कयता वयवसथता कर रहे हैं, अचछे टीचस्स कयों आपकी ्रफ 
आएं, सकूल में कयों आएं, आज टीचस्स एमपलॉयमेंट के िलए लतािठयतां खता्े हैं, कयोंिक व े कतांट्रेकट 
बेिसस पर हैं। अगर व े रेगयुलर एमपलॉयमेंट मतांग्े हैं ्ो उि पर लतािठयतां पड़्ी हैं। कहता जता्ता 
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है िक रेगयुलर एपताइंटमेंट िहीं िमलेगता, कयोंिक ्िखवताह देिी पड़ेगी। आप टीचस्स देंगे िहीं, आप 
सकूल की फेिसिल टी अचछी करेंगे िहीं, आप गरीब बचचों के पढ़िे, बैठिे कता इं्जताम करेंगे िहीं 
और आप चताह्े हैं िक इस देश से िरजवगेशि हटता करके इिकता कशमप टीशि करता िदयता जताए। 
इसिल ए मेरता आपसे यह कहिता है िक आप �ताइमरी में सबसे पहले धयताि दीिजए, िफर सेकंडरी 
में दीिजए। अगर ये बचचे �ताइमरी में अचछता पढ़ेंगे, सु�ी मतायताव्ी जी हमतारी पताटटी की जो लीडर 
हैं ्थता जब उत्तर �देश में मुखय मं�ी थीं, ्ो उनहोंिे एक ऑड्सर जतारी िकयता िक हर सरकतारी 
सकूल में छठे दजगे से अं�ेज़ी िहीं पढ़ताई जताएगी, �ताइमरी से पढ़ताई जताएगी। इसिल ए िजससे िक 
कशमप टीशि ्ो हो, व े कम से कम पढ़िता ्ो सीखें। जब िडसकशि हो रहता थता, ्ो कहता जता 
रहता थता िक अं�ेज़ी में ही सब िक्ताबें हैं, पूरी दुिियता में मेिडकल अं�ेज़ी में पढ़तायता जता रहता है, 
हम के्�ीय भताषता में कैसे पढ़ता दें। ्ो हर चीज में ्ो आप अं�ेज़ी ले आ्े हैं, आप उसके बेिसस 
पर मैिरट ्य कर ले्े हैं, लेिकि बचचों को पढ़तािे के िलए आप टीचस्स िहीं दे्े हैं, बचचों को 
पढ़तािे के िलए आप इशकव पमेंटस दे दे्े हैं ्ो इसिल ए मेरता आपसे कहिता है िक पॉिलसी बिताइए, 
एजुकेशि पॉिलसी पर िडसकशि किर ए, ्ो ओवर ऑल िडसकशि किर ए, आप �ताइमरी से लेकर 
सेकंडरी में जताइए, सेकंडरी में इिको फेिसिल टीज़ दीिजए, इिको मौकता दीिजए िक आगे पढ़ सकें । 
उत्तर �देश में जब बहि मतायताव्ी जी की सरकतार थी, ्ो उनहोंिे कनयताओं के िलए, गरीब बचचों 
के िलए वयवसथता की थी। उनहोंिे कहता िक अगर कोई कनयता पतास हो्ी है, सता्वीं से आठवीं में 
जता्ी है, ्ो उसकी हम पूरी पढ़ताई �ी करेंगे, उसको एक सताइिकल देंगे, उसको बीस हजतार 
�पए कता वज़ीफता देंगे। वह टवे् थ पतास करेगी ्ो उसके आगे हम उसको सुिवधता देंगे, िजससे 
िक वह करे। इनहोंिे िोएडता में एक यूििवर्सटी बिताई, बहु् दूर िहीं है, आपको जताकर देखिता 
चतािहए, आप मं�ी हैं। आप गौ्म बुद् यूििवर्सटी देख कर आइए। वहतां व्ड्स कलतास यूििवर्सटी 
बिताई है। उसमें जो दिल ् ों के बचचे पढ़्े हैं, उिको उनहोंिे बताहर भेजिे कता इं्जताम िकयता थता। 
अब िहीं जता रहे हैं लेिकि ्ब हर सताल बताहर — फॉरेि कनट्रीज़ जता्े थे। अब पूरे देश में आप 
ब्ता दीिजए िक कोई वयवसथता ऐसी हो, जहतां दिल ् ों के बचचे अगर पतास करके �ेजुएशि में गए हैं 
्ो उिको कोई अपताचयु्सििटी व्ड्स में िमल्ी है। आज ्ीि लताख से जयतादता बचचे हतायर यूििवर्सटी 
में व्ड्स में पढ़िे के िलए बताहर जता्े हैं। ये बचचे 10 िबिल यि �पए खच्स कर्े हैं, जो आपकता 
पूरता यूिियि बजट है, उसकता डबल खच्स खताली वे बताहर जताकर पेमेंट कर्े हैं, लेिकि आप यहता ं 
पर वयवसथता िहीं कर्े हैं। आप उिके िलए यहतां पर इं्जताम िहीं कर्े िक व े यहतंा पढ़ करके 
अपिी िशक्ता �हण करें और एक अचछे सथताि पर पहंुच सकें  और कशमप टीशि कर सकें , अपिता 
एमपलॉयमेंट ले सकें । आज आपको देखिता यह चतािहए िक एजुकेशि पॉिलसी ऐसी होिी चतािहए 
िजसमें पढ़ करके उसको एमपलॉयमेंट की भी वयवसथता िमले। आपिे एस.ई.टी. और एि.ई.टी. बिता 
िदयता। आपिे कहता िक टीचस्स एक ्रफ हैं िहीं कॉलेजेज़ में। िड�ी कॉलेज में टीचस्स िहीं हैं, 
कयों िहीं हैं? इस पर जताइए। आप कह्े हैं िक पी.एच.डी. के िलए एक सटूडेंट को पी.एच.डी. 
करिी पड़्ी है। पी.एच.डी. करिे के िलए िक्िे सताल लग्े हैं? आपिे पी.एच.डी. िहीं की, 
हमिे िहीं की, कयोंिक हमतारे पतास पी.एच.डी. करिे कता समय िहीं थता, लेिकि हमतारी लड़की 
पी.एच.डी. कर रही है और िक्िे सतालों के बताद एक पी.एच.डी. की िड�ी िमल्ी है, िक्िी 
पढ़ताई करिी पड़्ी है? उसके अलतावता आप कह्े हैं िक िहीं, आपकी पी.एच.डी. की िड�ी बेकतार 
है। अब आपको एि.ई.टी. कता एगजताम देिता पड़ेगता और जब आप एगजताम देंगे और पतास होंगे ्ब 
आप टीचर के िलए एिलिज बल होंगे। इसी ्रह से एस.ई.टी. कता है। ्ो इि चीजों को सुधतािरए। 
ऐसी वयवसथता किर ए िक अगर पी.एच.डी. सटूडेंट अवलेेबल है ्ो वह टीचर के िलए एिलिज बल 
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हो जताए। यह िहीं िक आप उससे कहो िक िफर से एगजताम दो। अगर आज आपको और हमको 
यता सब को इणटरमीिडएट कता दोबतारता एगजताम देिता पड़े मैथमेिटकस में और सताइंस में, िजसमें हम 
पतास होकर आए हैं, ्ो सब के सब 90 परसेंट ्ो फेल हो ही जताएंगे। लेिकि उिसे यह कहिता 
िक अब आप इसको किर ए और उसके बताद िफर आप िीट किर ए, यह उिच् िहीं है। इसिल ए 
मतानयवर, मैं चताहंूगता िक आप इि चीजों को धयताि में रख्े हुए यह देखें िक जो पॉिलसी बिताई 
है, वह आप िकसी किर कुलम के िहसताब से िहीं बिताइए, बश्क  जो यहतंा देश की जि्ता है, जो 
मेि लोग हैं, जो आपकी ्रफ देख रहे हैं एमपलॉयमेंट की वजह से, खताली उिको मतारिे-पीटिे 
से और पेड़ में बतांध करके और गताड़ी के पीछे बतांध करके और बें्ों से मतारिे से कताम िहीं चलेगता 
यता उिको जतािवरों की संज्ता देिे से कताम िहीं चलेगता। आज ये लोग भी जतागरूक हो गए हैं, जो 
ये 35 करोड़ लोग हैं। अगर 120 करोड़ की जि्ता है ्ो उसमें 35 करोड़ ये लोग भी हैं, जो 
शेड्ू्ड कतासट और शेड्ू्ड ट्रताइबस को िबलतांग कर्े हैं। अगर आप समझ्े हैं व े मताइिॉिरटीज़ 
के जो लोग हैं, आप समझ्े हैं िक इिको मतार-पीट करके हम दबता देंगे और इिको वहीं कोिे में 
रखेंगे, ्ो वह जमतािता लद गयता और अब ये लोग आपको जवताब देिता सीख गए हैं और जवताब दे 
रहे हैं और आगे भी जवताब देंगे। इसिल ए एजुकेशि ठीक किर ए, िजससे इिको एमपलॉयमेंट िमले 
और इस ्रह की वयवसथता ि उतपन् हो। इसी के सताथ मैं अपिी बता् समताप् कर्ता हंू। धनयवताद।

SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, education is one of the 
most important pillars of development of a country and specially a country like ours 
where there is a gaping demographic, social and economic divide. After the earlier 
Education Policies in 1968, 1986 and 1992, we are embarking upon an extremely 
important exercise which will be the guiding torch for the future of our young 
generations and the country as a whole. It will be in the fitness of things that 
elaborate dialogues and consultations are held as this is a golden and never-again 
opportunity in our country, and I sincerely hope that it is not lost. As I read this 
draft, I feel that there are several missing areas which need to be addressed. Since 
I have very less time, I will put it in bullet forms.

Sir, our spendings on education have been hovering close to 3.5 per cent. It has 
to be increased. The policy must draw a roadmap as to how it plans to achieve the 
often-cited figure of six per cent of GDP expenditure on education, which, if not 
done, will never fill the gap that we aim to achieve.

(MR. DEPUTY CHAIRMAN in the Chair)

My second point is, research has established that a child’s brain develops fastest 
between birth and six years. In our education system, we admit the child at six 
years. We have seen that much of the crucial formative age is completely lost. We, 
therefore, need to go downwards. We need to have a downward extension of the 
RTE, starting from birth to three, where we ensure right to development and learning; 
and from four to six years, for specialised early childhood education or pre-school. 
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Sir, not only downward extension, but we also need to do an upward extension 
up to standard-X. Sir, as some of my colleagues have earlier said, standard-X is 
the minimum requirement to get any job in a rural or an urban setup. Even for 
admission in an ITI, you need to complete standard-X. The World Bank statistics 
reveal that out of the children, who attend primary school, less than half, just 44 
per cent, complete class-X. Amongst the girls, it is even worse. If she is married 
early or if she leaves school or drops out, her future is very bleak. Her parents get 
her married. She does not know about contraception. She gets children early. The 
children are malnutritioned. Infant mortality rates, we already know, are very high in 
our country. There is increased vulnerability for atrocities on her. Health issues are a 
problem. There is loss of employability and loss of GDP. So, this is something that 
we need to focus on. RTE must have a downward extension, and also an upward 
extension up to standard-X. Therefore, this is something that we need to do. Also, 
we must have composite schools where we have the entire education in just one 
school. Having a break in-between really dissuades a child and he gives up education.

Sir, the point about Muslims has already been referred to. But, once again, I 
would like to say that Muslims constitute more than 14 per cent of our population. 
Net attendance ratio, as Sibal Saheb has already said, is extremely low in elementary 
and secondary education when compared with Hindus, the Scheduled Castes and 
the Scheduled Tribes. Sir, the policy must provide special focus on education of 
Muslims. They need to be given additional support, improve their access to schools 
and provide academic and career counselling.

Sir, then, I come to my seventh point. Children with special needs have not 
been addressed here. Children who are hit by inequities cannot cope up with normal 
children or well-to-do children. What is the provision in this policy? A major issue is 
in respect of children with learning disabilities like dyslexia, dyscalculia, etc. These 
are disabilities which are totally unaddressed. Therefore, I think this is an important 
issue which also needs to be addressed.

Then, Sir, I come to my eighth point. All work and no play makes Jack a 
dull boy. That is what we have learnt in school. There seems to be no mention of 
sports, no mention of extra-curricular activities, etc. Social work is very important in 
schools. These children have to be exposed to the not-so-fortunates, especially in the 
urban areas, not so much in the rural areas. This must be a part of the curriculum. 

Sir, education is the basis of character-building. It is not about filling vessels. 
It is about igniting minds. Therefore, we need to focus on life skills, critical  
thinking, democratic citizenship education, development of social values and tolerance 
to diversity.
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Sir, then I come to my tenth point. I would like to say that the policy seems to 
be wanting in providing great emphasis on Information Communication Technology 
and the ODL or the Open and Distance Learning. I wish to bring to your notice 
that a 2015 OECD study of European and Asian countries shows that Asian countries 
with lowest use of technology, in fact, Sir, did better than the other performing 
ones, which had high technologies. Unfortunately, even in this policy, there is no 
research or study which has happened to map whether we really need this kind of 
technology inputs and to what extent. Otherwise, we will be spending unnecessarily.

Coming to points number 11 and 12 – just two points, Sir – I will not refer to 
coping with stress because Yadav Saheb has already done it. Safety of children is 
very important, especially, safety of girl child. They are being raped in buses, they 
are being raped by teachers, and, therefore, we have to make sure that a special 
safety audit in school is put in place. That needs to find place in the policy.

My next point is about cleanliness and toilets. Sir, I remember, we went to some 
of the best schools in our cities. But if I have to think back, the toilets were in 
such a shabby and dirty condition that the teacher never came there to see what is 
happening. Therefore, when we talk, especially, about Swachh Bharat and we talk 
about the education policy, even this needs to find place in the policy document.

My last point is, doing away with the evaluation system has decreased the 
accountability of teachers over the last years. Therefore, an evaluation system with 
some kind of expertise in some manner has to be put in place because otherwise 
they are just thrown to examinations. Not just in schools, in colleges, it is our 
experience. All our children go to colleges. They do not get their marks in time. 
They do not get their certificates in time. Therefore, this also needs to be looked 
into. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Okay; good. Instead of beating about the bush, you 
made your points within the allotted time. It is a good thing. Now, Ms. Anu Aga.

MS. ANU AGA (Nominated): Sir, the only way to pull out people of poverty is 
through education. Hence, this discussion is very important. Due to shortage of time, 
I will focus on the most critical issues related to primary and secondary education.

I appreciate the intention of extending primary and secondary education from 
pre-KG to 10th standard. RTE was input-driven with great focus on infrastructure. 
We welcome focus on learning outcomes. But as Ms. Vandana has said, please do 
not assume access to ICT will by itself enhance quality. Study of European and 
Asian countries indicate that countries which invested heavily in technology showed 
no appreciable improvement in learning without investing in teachers.

[Shrimati Vandana Chavan]
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7.00 p.m.

Now, I would put some of my concerns. Government has stated its intention 
to raise the GDP for education to six per cent. It would be helpful if Government 
upfront declares the intended increase each year till it reaches six per cent. Along 
with six per cent GDP, we need to plug leakages and corruption so that the present 
amount reaches where it ought to. States have to learn effective ways of spending. I 
am told we have not fully utilised the education cess. NEP pledges its commitment 
to Global Sustainable Goal 2013. India should not shy away from taking part in 
international surveys like PISA. In 2009, India participated in PISA and we stood 
second last among 73 countries, Kyrgyzstan being last. To get a grip on where we 
stand as a nation vis-à-vis other countries, we have to take part in international 
surveys. Nothing influences quality of education as an effective, value-based, caring 
teacher. Unless we drastically improve the teacher training institutes, merely making 
B.Ed. a four-year degree will not bring the needed transformation. Teaching needs 
to be an aspirational profession. I would also suggest that Government should not 
be rigid in insisting on conventional certification and should encourage innovation 
through carefully examined sizeable pilots in alternate certifications.

While we welcome vocational training being introduced at secondary level, 
our concern is, at a very early age, a child will be labeled as college-oriented or 
vocational-oriented through aptitude test. This will continue the practice of well-to-
do children going for college education and the poor bright children pushed into 
vocational training, which will continue to feed the inequality gap. Recommend that 
all children should be encouraged to complete standard X and after that may take up 
vocational education. This has been said twice but I am saying again, the Muslim 
community constitutes more than 14 per cent. As per the 71st round of the National 
Sample Survey, Muslims are the most backward among the main economically and 
socially disadvantaged group. The attendance ratio of Muslims at the secondary level 
is worst, both in rural and urban areas, than even the SCs and STs. This community 
merits a special focus on ensuring improvement in both access to quality education 
and retention. Value-based education, i.e., student-centric, can do wonders for our 
nation and I wish the right implementation of NEP. All the very best.

MR. DEPUTY CHAIRMAN: Dr. K. Keshava Rao.

DR. K. KESHAVA RAO (Andhra Pradesh): Sir, I hope you will be a little 
considerate to me and the simple reason being that education has been my first and 
last love. I have been associated with education policies right at the national and 
international level, particularly, when Shri P. V. Narasimha Rao was formulating it. I 
don’t want to say anything. I have full belief in the new regime. People might not 
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agree that you can do something good. Why? The education system that we have 
today, cannot be torn, cannot be defaced. It is very permanent; it is very concrete. 
Now, what exactly is lacking is that, if there is any lacuna, you will be filling 
them. One suggestion, which I can give to this Government is, please understand 
the very character of our nation. It is a multi-faceted nation. It has a pluralistic 
society. Our culture and nationalism, as one line, may not suit. This particular 
education policy, what effect it will have, because they are thinking of all that. After 
all, what exactly education is, I don’t want to go into that because all my friends 
who have spoken on this topic, have given very beautiful inputs to you. You only 
address them and that would solve the problem. I am very happy to know what 
you have produced — though there is some kind of distortion in your Paper — or 
what you have said is only the input given to you; draft of the inputs. But, at the 
same time, you formed an Evaluation Committee which has looked into the inputs. 
That is something strange. Anyhow, whatever it is, whatever inputs have come, the 
way you have drafted the inputs or the way you have accepted the inputs, looks as 
if you have given importance to them. But, at the same time, looking at the way 
you have answered, I am sure you will give scope and space to many other inputs 
or a few of the contradictions that we have. Therefore, at the very outset, I would 
like to suggest to the Minister, let us have a broadbased meeting. Of course, you 
are talking to many people. I have sent a thirty-page input to you. I had asked the 
former Minister also about it; she said that she had not received it. Whatever may 
be the reasons, there could be many missing things. Nonetheless, there are things 
which are pouring in.

Secondly, if you want to take this House into confidence or the Lok Sabha into 
confidence, have a broad-based meeting, along with a few of the academicians, who 
can bail you out.

This is not the first time that we are trying to do this. What we are trying to 
do is to make a policy; it is not an Education Commission we are talking of. Right 
from Wood’s Despatch to your regime, there have been twelve Commissions, besides 
Mudaliar Report, there are thirteen commissions. The kind of experiments that we 
have put this education to, are very bewildering. Now, what we are trying to do is, 
we are trying to meet the new needs. My only apprehension is — whenever they 
talk about it — I totally believe that you have good intentions, but, the way you 
have put it, the very first, the preamble, at the base of the pyramid, you have put 
the Vedic education, Vedic system, Gurukul system, teacher-centric system. I am not 
opposing it, but, nonetheless, in the modern age, it has become student-centric. You 
are allowing a boy to grow and teacher only comes as a facilitator. This is what 
exactly Vivekananda said, ‘school or education is a man-making machine.’

[Dr. K. Keshava Rao]



Short Duration [11 August, 2016]   Discussion 405

I make myself. Dr. Kothari says, ‘‘In this classroom the nation is rebuilt.” He 
did not mean the blackboard. He did not mean the desk. He meant the teacher 
who was there with a human touch. It is the human element in the classroom that 
changes the nation and that builds the nation. So, these are the few things. I will 
mention only points without going into the details so that next time when we meet 
we can discuss about them.

First is with regard to your policy statement in which you have taken a lot of 
things from Dr. Radhakrishnan’s policy on the university education, Mr. Sargeant 
Commission’s on the secondary education. Wood’s Despatch said in 1854, education 
should be in vernacular at the entry level. He said that don’t take English at the 
entry level. He had emphasized on the personality built up. This was mentioned 
in the first English Report. Then, came the Hunter Commission. What did it say? 
Vernacular should be taught up to 14 years. He said that was where the personality 
comes up. All these things you are now repeating. This is what all those people 
have said. What you need to do is — since we are working on a policy, not on a 
commission — some kind of values which you have emphasized in this paper, bring 
those values and don’t mix philosophy with theology which Mr. Sitaram Yechury 
has warned. What I am saying is the Indian thought, the religion is inter-twined 
with philosophy.

The second is character and values. Today what is happening in our textbooks? 
Not a single book is available in the present days on these subjects. In our days, 
there used to be text-books on basic character, ethics and moral studies. There is 
nothing like that.

Mr. Deputy Chairman, I would draw your attention to one question. In the 7th 
class — एक कवशेचि है। दूध 10 रूपए में िमल्ता है। अगर उसमें ्ीि िगलतास पतािी िमलता िदयता 
जताए ्ो िक्िता �ॉिफट होगता? It contains this kind of a question. अगर आप बता् करो, 
्ो कहीं िकसी book में ऐसता िहीं है। I am sharing my experience. They are not being 
taught on truthfulness. Now you are trying to include it, I welcome it. That is the 
need of the hour. What are those values? Again, I am trying to warn you, please 
stick to secular values. A party like yours which believes in – in the morning you 
have emphasized on vedic and other things – secularism – एकम् सिद् �ता बहुधता वदशन् । 
There can’t be greater secularism than that. When you are talking about socialism 
or equity, you said tatvamasi, you and me, me and you. So, that is there. You are 
putting all these things on paper. But when you act the entire thing is becoming 
different.

Then, what you need to do is accessibility. It is very important. Then, I come 
directly to what exactly the education system should be. It is accessibility, attendance, 
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achievements, methodology of teaching and examinations. Although we are advocating 
RTE, we do not have specialized schools today with teachers. Since you rang up the 
bell, I am conscious of the time. I want to tell in the end that you need to revisit 
the curriculum. Now you are forcing a person to read Trigonometry. I am asking all 
of you, has anyone studied Trigonometry in your life? You have told that unless a 
student gets 35 per cent in that subject, he will not be promoted to the next class. 
..(Interruptions).. He did not become an engineer, but he became an MP. He did 
not use it to become an MP. Please revisit the curriculum. In the policy it has been 
prescribed that there has to be an empowered committee on education who will look 
into the curriculum and then you must review these things.

Sir, a broad-based meeting should be convened, or, again you can invite all the 
Members to send their written suggestions or inputs to you and then those should 
be put before an academic committee. Then, we will get back to you. Thank you 
very much.

MR. DEPUTY CHAIRMAN: Mr. K. Rahman Khan.

SHRI D. RAJA (Tamil Nadu): How long will we continue with this debate?

MR. DEPUTY CHAIRMAN: Anyhow, I called Mr. K. Rahman Khan, after he 
concludes, we will decide.

SHRI K. RAHMAN KHAN (Karnataka): Mr. Deputy Chairman, Sir, I thank you 
for giving me an opportunity to participate in the Short Duration Discussion on the 
New Education Policy. I am relieved because the Minister clarified that these are 
only inputs on National policy. I am relieved, because with regard to these inputs, 
various people have different apprehensions. As Mr. Yechury mentioned, there is a 
document supposed to be — I am saying ‘supposed to be’, I am using the word 
carefully — from RSS and the doubt is what is there in this document is there in 
this input document also. It is a replica, just the same. So, this creates a doubt and 
an apprehension. You can even refer to it because you may be knowing it also. So, 
you have to remove that apprehension and say that the real policy document which 
you are going to formulate is for the real educational upliftment of the nation. We 
support you on every Bill because after all the policy is necessary. And this is not 
the first time that you are formulating a policy. From the time, the country became 
independent, we have worked on policies, educational policies. What is necessary 
is that while framing the policy, we should not forget the basic structure of the 
Constitution because you, I and everybody have taken oath that our first priority is 
to protect the Constitution, safeguard the Constitution. So, the doubt is that in the 

[Dr. K. Keshava Rao]
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policy document, there is an apprehension and, one or two words cast a doubt that 
you will be tinkering with Article 29 and Article 30 of the Constitution.

SHRI PRAKASH JAVADEKAR: Never.

SHRI K. RAHMAN KHAN: I will not like to go into the detail. If it is not 
there then it is good. If you are not tinkering, it is good.

SHRI PRAKASH JAVADEKAR: Absolutely not.

SHRI K. RAHMAN KHAN: I say this because it is not mentioned. Assurance 
is very essential. Sir, Articles 29 and 30 were enshrined in the Constitution after 
a great deliberation by Sardar Vallabhbhai Patel. So, this is an assurance given, a 
solemn assurance given, while framing it. So, nobody has the right to tinker with 
Articles 29 and 30 of the Constitution. You have inherited the work of the great 
people. The Education Minister is the maker of the destiny of the nation, and the 
first Education Minister of this nation, which we have forgotten, is Maulana Abul 
Kalam Azad. He is the only Education Minister who shaped the destiny for 11 years. 
Afterwards, no other Education Minister had the opportunity to stay for 11 years. 
And, he is not an educated person; he is a Madrassa educated person. He shaped 
the destiny of this nation’s education and till today that policy is going on. Most 
of the institutions like the University Grants Commission, Lalit Kala Akademi, etc., 
which are today spreading all over the world the knowledge and the Indian culture 
were created by a Madarsa-educated person. So, when you talk about gurukul, you 
should talk about Madarsa also. When you talk about culture, you should talk of all 
cultures. Similarly, Madarsa is not untouchable. It has been made untouchable; by 
publicity it has been made untouchable. The first President of India, Dr. Rajendra 
Prasad had studied in Arabic Madarsa, not in Sanskrit Madarsa. How many of us 
know about that culture?

Sir, we are talking about vision. There is a document called Maulana Abul 
Kalam Azad Educational Vision and Contribution. The vision, which that man had, 
whom you have forgotten, is much better than your Input Policy. You go through 
it. For the information of the House, I would like to read a few lines from the 
Vision. Early in his career as a Minister, as he contemplated shaping the future of 
India through educational policy, he thus envisaged the possibilities. He said, 'Today 
India is free' — he is saying this in 1947 — 'she can have any kind of mental 
mould she pleases. Will it be exclusive or will it be all-inclusive,' which has been 
the characteristic of India. Sir, inclusiveness has been the characteristic of India. It 
further says, '...which has been characteristic of the Indian culture throughout the 
ages?' Whether you talk of B.C. or today, throughout the ages, inclusiveness is the 
characteristic of India. It further says, 'In the advancement of the nation there is 



408 Short Duration [RAJYA SABHA] Discussion

no greater hindrance than narrow mindedness,' which you are afraid of. 'It is our 
duty to keep ourselves free from this disease — narrow mindedness — 'in the new 
era of independence.' ‘The tradition in India’, he said, had been that 'every kind of 
culture, every mode of living was allowed to flourish and find its own salvation.' He 
emphasized, 'the acceptance of unity in diversity has been India's motto throughout 
the ages. The essence of this principle is a large and wide hearted toleration... This 
is what he said to shape the Education Policy of free India. Are we talking about 
him? I want to know whether a single word is there in the Policy in his name. 
You see the document. He had all the inputs which you have got. What else do we 
need? Why have we forgotten him? Why are we not noticing his contribution? Why 
are our students not taught about him? He was the one visionary in 1946, before 
Pakistan was created, who had given an interview and predicted that Pakistan will 
break up. He was a visionary. He said it in 1946, even before formation of Pakistan. 
He said that Pakistan will break up; it will not be Pakistan but a combination of 
fighting States. It will be losing battles. All ten predictions he had made have come 
true. It is not that I am saying this. Pakistan has broadcast the Vision of Maulana 
Azad as to how he had predicted and how the breaking of Pakistan was. What he 
had predicted is what today Pakistan is. He opposed it throughout his life. He was 
regretting that Pandit Nehru, Sardar Patel and Mahatma Gandhi conceded to Pakistan. 
He never conceded. Are we teaching this to the students, the younger generation? This 
is the contribution. This is the culture we want. This is the type of policy we want. 
I have no time. If you go through it, it is better than any of the RSS's document 
or the T.S.R. Subramanian's document. T.S.R. Subramanian's document was written 
in three to four months. Can you prepare a National Policy for the entire nation...

SHRI PRAKASH JAVADEKAR: They have just collectively...

SHRI K. RAHMAN KHAN: No, no; wait. ...(Interruptions)... Whom have they 
consulted? ...(Interruptions)...

SHRI PRAKASH JAVADEKAR: That is not the policy.

SHRI K. RAHMAN KHAN: You said, it is a consultative process. Policy is a 
consultative process.

SHRI PRAKAH JAVADEKAR: I am just...

SHRI K. RAHMAN KHAN: No, no; you are consulting not only us. I would 
like to tell you about the biggest problem. The whole world recognises, United 
Nations recognizes, the Government of India recognizes, the worst backwardness is 
among the Muslims. If anybody is backward in education, it is the Muslims. There 

[Shri K. Rahman Khan]



Short Duration [11 August, 2016]   Discussion 409

is nothing wrong to say that. It is an accepted fact and whom have they consulted 
among the minorities? What are the names of the organisations with whom they 
have consulted? Can you give me the names? Has T.S.R. Subramanian consulted 
anybody? He has given a Report. That is also an input. There are other inputs also. 
What is your Ministry doing to get the inputs from cross-sections of the society? 
...(Interruptions)... I am a Member of Parliament. I am leaving my name for the 
entire country. What are the problems of the minorities? What is it that they are 
doing? How are they facing the problems? What is their aspiration? How do they 
want to contribute to the nation's development? All these things have to be looked 
into. So, I would not like to go into the details. Please don't hurry up. Don't hush 
up. You have to see that ample time is given. There should be consultation and 
you should not close the consultation. And then, a policy takes time. A policy is 
framed after due deliberation, due consultation. I hope this policy will be a policy 
which will be looked into from the nation's point of view and not from a particular 
thinking. Thank you very much.

SHRI D. RAJA: Sir, how long are we going to sit because we have to make 
up our mind?

MR. DEPUTY CHAIRMAN: I will tell you the names before me. Congress Party 
has given nine names, but in any case, all the nine cannot be called. At the most, 
one or two can be called. BJP has given five names. Again, all the five cannot be 
called. At the most, one or two can be called. Then, for all others, time is over. In 
'Others' category, there are six more names. The total time for 'Others' category is 
20 minutes. Seven names are there. That means each one can get three minutes, but 
they have taken much more than that. So, if you want to sit today and complete...

अलपसंख्क का ््थ मं�ाल् के राज् मं�ी तरा संसदी् का ््थ मं�ाल् में राज् मं�ी  
(�ी मुखतार अब्बास नक़वी): सर, िजस Education Policy पर अभी रहमताि सताहब िे बहु् अचछी 
्रह से अपिी बता् रखी, िज्िे भी speakers हैं, उनहोंिे बहु् अचछी ्रह से इस पूरे issue पर 
अपिी बता् रखी है। यह issue ्ो आज खतम होिे वतालता िहीं है, यह आगे भी चलेगता। मुझे लग्ता 
है िक अगर ऑिरेबल मेमबस्स agree कर्े हैं, ्ो इसमें कुछ िताम कम िकए जताएँ। ...(व्वधान)...

�ी हुसैन दलवई (महतारताषट्र): हमतारे िताम िब्कुल कम िहीं होंगे।

�ी मुखतार अब्बास नक़वी: कोई बता् िहीं, आरताम से बैिठए।

�ी रिव  �काश वममा: सर, मुझे एक चीज कहिी है िक ...(व्वधान)... यह िशक्ता कता मसलता 
है, जब इस पर जवताब िदयता जताए, ्ो पूरता हताउस भरता हो। ...(व्वधान)...

MR. DEPUTY CHAIRMAN: I am striking off your name because you cannot 
take the Chair for a ride. I want to tell you. I am striking off your name. You 
cannot take the Chair for a ride by giving 50 names and the Chair is not expected 
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to do that. You should be able to control your Members. How can you give nine 
names for 37 minutes and say that you should not strike it off? Don't take the 
Chair for a ride.

�ी मुखतार अब्बास नक़वी: जब 11 बजे reply होगता, ्ो कयता आपकी गतारंटी है िक आप सब 
िज्िे लोग बोलेंगे, सब यहतां रहेंगे? आप इसकी गतारंटी दीिजए िक आप 11-12 बजे reply सुिेंगे। 
You give that guarantee...(Interruptions)... This is not the way. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: So, we will continue ...(Interruptions)... We will 
continue ...(Interruptions)...

�ी रिव  �काश वममा: सर, मुझे एक बता् कहिी थी। यह इ्िता इमपॉटवेंट इशयू है और अभी 
हताउस की शसथि्  यह है। आप जवताब ्ब दें, जब हताउस भरता हो, ्तािक कम से कम सब लोग 
इिकी बता् को जतािें ्ो सही। Sir, he should reply when the House is full.

�ी उपसभापित : ठीक है, जवताब कल होगता, लेिकि िडसकशि अभी होगता।

SHRI D. RAJA: Sir, we can also postpone the discussion for tomorrow. 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: At what time would be the reply tomorrow? 
...(Interruptions)... I don’t know ...(Interruptions)... All of you are speaking at once! 
...(Interruptions)...

SHRI MUKHTAR ABBAS NAQVI: Tomorrow we can have reply at 11 o’ clock 
...(Interruptions)... No Zero Hour tomorrow ...(Interruptions)... The reply will be at 
11 o’ clock ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Anyhow, let us continue with the discussion. 
...(Interruptions)...Okay. Now, decide up to what time we should sit. ...(Interruptions)...

SOME HON. MEMBERS: We can sit up to 8 o’ clock...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, it is 7.26 p.m. Can we sit up to 9.00 p.m.?

SHRI MUKHTAR ABBAS NAQVI: We will sit up to 8 o’clock. ...(Interruptions)...

SOME HON. MEMBERS: No, no ...(Interruptions)...

MR. DEPUTY CHAIRMAN: We will sit up to 8 o’ clock and then adjourn for 
tomorrow ...(Interruptions)...

SHRIMATI KANIMOZHI (Tamil Nadu): Sir, continue the debate tomorrow. 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: If it is not completed, it will continue. 
...(Interruptions)...

[Mr. Deputy Chairman]
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SHRI HUSAIN DALWAI: Sir, you call the House to meet tomorrow at 9.00 
a.m ...(Interruptions)... We will start tomorrow at 9.00 a.m.

SHRI MUKHTAR ABBAS NAQVI: Sir, take the sense of the House. If everybody 
is ready to sit up to 9.00 p.m. or 10.00 p.m., there is no problem. ...(Interruptions)...
If the hon. Members to sit till 8.00 p.m., then you take the sense of the House 
then ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay. Listen. Now, we will go up to 8.00 p.m. 
And, at 8.00 p.m. we will take the sense of the House.

Now, Shri Shiv Pratap Shukla. You can speak for five minutes.

�ी िशव �ताप शुकल (उत्तर �देश): मतानयवर, मैं आपकता आभतारी हंू िक कताफी अचछी बहस के 
बताद आपिे मुझे बोलिे के िलए समय िदयता। सबसे पहले ्ो मैं यह कहंूगता िक मताििीय मं�ी जी 
के िजस �तारूप पर बहस हो रही है, उसके संबंध में अिेक बता े्ं आई हैं, लेिकि मुझे उसमें सबसे 
बड़ी अचछताई यह लग्ी है कक्ता पतांच ्क िकसी को फेल िहीं िकयता जताएगता और कक्ता पतांच के 
बताद िकसी को इस पर िवचतार करिे के भी िलए िहीं छोड़ता जताएगता िक बचचे फेल होंगे यता पतास 
होंगे। आपके समक् िद्ली कता उदताहरण है। िद्ली में कक्ता िौ के छता�ों की परीक्ता हुई और उस 
परीक्ता में 90 �ि्श् छता� फेल हो गए। अगर शसथि्  यह आ्ी है, ्ो मैं समझ्ता हंू िक ििशशच ्  
रूप से अब यह िवचतार करिे कता समय आ चुकता है िक िकसी भी शसथि्  में कक्ता पतांच के बताद 
यह छूट ि दी जताए िक बचचों को फेल िहीं िकयता जताएगता। एक समय में ऐसी शसथि्  आई थी।

आदरणीय किप ल िसबबल जी अभी यहतां थे, हर बता् के िलए व े कह रहे थे िक हमको यह 
बितािता चतािहए, वह बितािता चतािहए, व े ऑलरेडी मतािव संसताधि िवकतास मं�ी भी रह चुके हैं, िजसमें 
एजुकेशि समतािह् है। अपिे समय में उनहोंिे जो कतािूि बितायता थता, आज उसके िलए देश के 
18 रताजयों िे यह कह िदयता है िक िहीं, अब इसमें चेंज िकयता जतािता चतािहए। जब वही बता् एक 
�तारूप के आधतार पर आई है, ्ो हर दृशषट  से यह िहीं कहिता चतािहए िक जताि् कता आधतार है, 
वयशक्  कता आधतार है, िपछड़े कता आधतार है, अगड़े कता आधतार है आिद-आिद। अगर इस सदि में 
इस बता् के िलए बहस हो्ी िक आज ्क इस देश को अपिी एक इकलौ्ी भताषता िहीं िमल 
पताई, रताजय की भताषता कता दजया सभी को दे िदयता गयता, लेिकि रताषट्र की कोई भताषता िहीं हो पताई, 
्ब ्ो इस बता् को समझता जता सक्ता थता। रताषट्र की भताषता कता ि होिता, इसमें हम लोगों को भी 
शम्स लग्ी है।

दूसरे देशों के लोगों में अपिी रताषट्रीय्ता के �ि् वह जजबता हो्ता है िक व े मर िमटिे को 
्ैयतार हो जता्े हैं। जब देश सव्ं� हुआ, ्ो िहनदी की बता् आई, अं�ेजी की बता् आई। कयता 
हम ि�भताषता फतामू्सले के अं्ग्स् इस देश में, रताषट्र भताषता के रूप में िहनदी को सथतािप् िहीं कर 
सक्े हैं? अगर िहीं कर सक्े हैं, ्ो िफर अगड़े की बहस, िपछड़े की बहस, िहनदू की बहस, 
मुसलमताि की बहस कता कयता म्लब हो्ता है?

मतानयवर, मैं कहिता चताह्ता हँू िक इस िवषय में यह कहता जता्ता है िक जताि्वताद के आधतार 
पर िवशविव द्तालयों में टीचस्स िियुक् हो्े हैं, मगर आज यह िवषय भी आ्ता है िक आज इस देश 
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में यूपीएससी पर सभी लोगों को िवशवतास है, उसकी ईमतािदतारी पर िवशवतास है। वहतां से आईएएस 
ििकल्े हैं, आईपीएस ििकल्े हैं, यह कहीं िहीं कहता जता्ता है िक िकल के द्तारता ये आ गए 
हैं। उसके पचगे िहीं लीक हो्े हैं। अगर इसी �कतार कता एक आयोग ऐसता बि जताए, जो पूरे देश 
के िवशविव द्तालयों में ऐसे लोगों को िियुक् करिे कता कताम करे, जो पढ़तािे के लतायक हों, ्ो 
जताि्वताद खतम हो जताएगता। और िफर यहतां इस पर बहस िहीं होगी िक हमतारे यहतां कौि सता कैसता 
हो। िबहतार की बता् आई थी, जेडीयू के मताििीय सतांसद िे कहता िक आपकी सरकतार है। िकसी 
भी रताजय में रताजयपताल उिको िियुक् करिे कता अिधकतार हो्ता है और रताजयपताल िकसी पताटटी 
कता िहीं हो्ता है, लेिकि उस पर भी बता् हो्ी है। आज जो शसथि्  है, उत्तर �देश को देिखए, 
उत्तर �देश के लोक सेवता आयोग िे ि जतािे िक्िे हजतार लोगों के सताथ अनयतायपूण्स कताय्स िकयता 
िक कोट्स को संज्ताि लेिता पड़ता। वहतां एक ऐसता वयशक्  रहता, जो लोगों के िंबर ही चेंज कर िदयता 
कर्ता थता, हताई कोट्स को संज्ताि लेकर उसको पदमुक् करिता पड़ता। कयता यही िशक्ता की शसथि्  
है, िजस िशक्ता पर हम बहस कर रहे हैं? आज पूरे िवशव में टॉप के ऐसे दो सौ िवशविव द्तालय 
हैं और इि दो सौ उचच संसथतािों में भतार् कता एक भी ऐसता िवशविव द्तालय िहीं पतायता जता्ता है, 
िजसकी गणिता उिमें हो। कयता आज हमें आवशयक्ता िहीं है िक हम आगे बढ़ कर उस �कतार 
की िशक्ता ्ैयतार करे।

मतानयवर, �ताथिम क िशक्ता की बता् आई थी। �ताथिम क िशक्ता के बतारे में मैं यह कहिता चताह्ता 
हँू िक हम बचचों को केवल भोजि देकर, उिको सकूलों में रोक कर कयता िशक्ता के स्र को 
ऊंचता कर सक्े हैं? हम िकसी भी शसथि्  में उसको िहीं कर सक्े हैं। िवद्तार्थयों की मॉििटिर ंग 
होिी चतािहए, िशक्कों की मॉििटिर ंग होिी चतािहए, जो िशक्क पढ़तािे कता कताम कर्े हैं। हम यह 
भी कहिता चताह्े हैं िक �ूिमिल एशि हो्ता है। कई बतार कॉपी जतांचिे में ऐसता हो्ता है, बचचों को 
परेशतािी हो जता्ी है।

�ी उपसभापित : शुकल जी, बैिठए। ...(व्वधान)... शुकल जी, बैिठए।

�ी िशव �ताप शुकल: मतानयवर, आप मेरे संरक्क हैं। मैं अपिे संरक्क से कह रहता हँू।

�ी उपसभापित : मैं कयता करंू ? अभी बहु् से लोग बोलिे वताले हैं। ...(व्वधान)... मैं कयता 
करंू? आपकी पताटटी िे भी पतांच िताम िदए हैं।

�ी िशव �ताप शुकल: मतानयवर, िकल को संजे्य शसथि्  में मताि कर, उत्तर �देश में जब 
मताििीय रताजिताथ रसह जी िशक्ता मं�ी थे, इसे संजे्य मतािता गयता और िरज्ट 18 �ि्श् रहता 
थता, आज की ्रह से 97-98 �ि्श् िहीं हो्ता थता। आज ्ो कक्ता 9 के छता� परीक्ता लेिे पर 
फेल हो रहे हैं। इस िता्े इस पर गंभीर्ता के सताथ िवचतार करिता चतािहए। जता्-पता् के आधतार 
पर िहीं, ििशशच ्  रूप से रताषट्र को धयताि में रखकर िशक्ता िीि् पर बहस होिी चतािहए, धनयवताद।

MR. DEPUTY CHAIRMAN: Now, Prof. Jogen Chowdhury. Your party has been 
left with only two minutes, but you can take four minutes.

PROF. JOGEN CHOWDHURY (West Bengal): Sir, I thought that my name 
would not be called today.

[�ी िशव �्ताप शुकल]
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MR. DEPUTY CHAIRMAN: Okay. It means, you are not speaking.

PROF. JOGEN CHOWDHURY: No, Sir; I will speak.

MR. DEPUTY CHAIRMAN: Okay. But you have to complete within four minutes.

SHRI P. BHATTACHARYA (West Bengal): Sir, he is a great sculptor of our 
country.

SHRI TAPAN KUMAR SEN (West Bengal): Sir, he is a renowned sculptor of 
our country.

MR. DEPUTY CHAIRMAN: That is correct. But I am talking about time.

AN HON. MEMBER: Sir, it is his maiden speech.

MR. DEPUTY CHAIRMAN: No maiden speech today.

PROF. JOGEN CHOWDHURY: Mr. Deputy Chairman, Sir, I start with a quote 
of Rabindra Nath Tagore. He said, "The highest education is that which does not 
merely give us information, but makes our life in harmony with all existence." 
Knowledge cannot be obtained only through books, but more through individual's life 
experiences, through involvement, hard work and practices. Therefore, true education 
is not limited to books. True education is the most powerful tool to make a person 
self-confident, capable and an ideal human being. True education enables someone 
to live and let others live in peace, prosperity, with dignity, and in harmony with 
life and nature. ...(Interruptions)..

MR. DEPUTY CHAIRMAN: Shri Palvai Govardhan Reddy, don't do like this. 
You can't stand like this.

PROF. JOGEN CHOWDHURY: Education is not, essentially, to make a career 
and just to earn money, but it also helps in becoming a total human being.

We must remember that a population, which is uneducated, poor and physically 
incapable, is not a 'human resource', but a burden on the society. So, we will have 
to exert all our efforts to change this situation and education is an ultimate tool for 
that. We cannot stop until the entire Indian population is educated, particularly, the 
women of each family and also the backward classes. We will have to remember 
that even at the time of war, Army cannot do anything if the country's population 
is uneducated, unhealthy and incapable. We need a quality education for all.

I think, through proper research and study, it is important to identify which 
areas of education are important from the perspective of 'true education' as well 
as growth-oriented practical education. I think it is important to have a holistic 
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form of education which can be divided into two main parts. One is Academic 
Education, which revolves around formal subjects such as, maths, science, language, 
history, etc., which is mainly obtained from books, study and research. Number 
two is, Life-Oriented Education, like sports, games, yogas, gymnastics, visual arts, 
performing arts, crafts, designing and planning, skill development of various nature, 
maintenance of environment and protection of heritage, including all sorts of group, 
socio-cultural activities, which encourages self-confidence, discipline, friendship or 
fellow feeling, initiative, organisational ability, leadership and to do hard work, which 
normally lacks among our people. This is most important to make a lively, vibrant 
and strong Indian society.

Until we make a clear distinction between 'academic' education and 'life-oriented' 
education in the policy, and concentrate on both areas separately but in equal measure, 
we will not be able to make our education purposeful and effective. I think that in 
the Indian society we do not lack in informative or academic knowledge, but we 
do not have any involvement or initiative in organization, planning, discipline, hard 
work and initiative. Shri Rabindranath Tagore once remarked, "We start our work 
but never finish." So, I think at this moment, this is an important area of education 
and practice. Sir, I cut it short. Now, I go to the next point....

MR. DEPUTY CHAIRMAN: Professor saheb, excuse me, I am helpless.

PROF. JOGEN CHOWDHURY: Sir, I think, this becomes purposeless.

MR. DEPUTY CHAIRMAN: You give the rest of the speech, in writing, to 
him. He will take note of it.

PROF. JOGEN CHOWDHURY: Okay, Sir.

MR. DEPUTY CHAIRMAN: Thank you very much. Dr. Narendra Jadhav, I am 
in the same position. You have only two minutes. What do I do? You are such a 
learned person. You may have to speak a lot of things. What do I do? You finish 
your speech in four to five minutes.

DR. NARENDRA JADHAV (Nominated): Thank you, Mr. Deputy Chairman, Sir, 
for giving me this opportunity.

 This subject is very close to my heart.

MR. DEPUTY CHAIRMAN: I know that. That is why, I said, I am apologetic.

DR. NARENDRA JADHAV: Sir.

MR. DEPUTY CHAIRMAN: Yes, I really feel that.

[Prof. Jogen Chowdhury]
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DR. NARENDRA JADHAV: As a Member of Planning Commission in UPA-
II in charge of education and skill development and as a Vice-Chancellor of the 
largest university in India, that is, University of Pune, I would like to offer some 
comments and I crave your indulgence, Sir, to allow me five minutes to make a 
rapid fire presentation.

MR. DEPUTY CHAIRMAN: Yes, yes. I am allowing five minutes.

DR. NARENDRA JADHAV: Okay.

Sir, at the very outset, I would like to commend the hon. Minister of HRD, 
Shri Javadekar, for bringing this document for discussion in the House. It is said, 
“It may be noted that this is not the Draft New Education Policy, 2016. It is only 
a document titled “Some inputs — with accent on some – for Draft New Education 
Policy” which solicits further inputs from the House. This Input Draft apparently 
is based on an Expert Committee Report, which, in turn, was based on extensive 
countrywide consultations.

Sir, several distinguished speakers have made very valid points in this discussion 
and I agree wholeheartedly with many of these arguments, especially, about balancing 
access, quality and equity holistically, also raising the public expenditure on education 
to six per cent of GDP in a timebound manner and not mixing philosophy with 
theology. Sir, while I associate myself with many of these arguments, I would 
resolutely dissociate myself with the suggestion that was made in this House that 
this Draft, this Input Draft, should be thrown into garbage.

MR. DEPUTY CHAIRMAN: No, no; I think nobody has said that. ...(Interruptions)...

DR. NARENDRA JADHAV: Hon. Member, Shri Kapil Sibal, said that.

MR. DEPUTY CHAIRMAN: Oh.

DR. NARENDRA JADHAV: This Input Draft is far from being a perfect one but 
it is a very good starting point. Let us constructively engage and build on this Draft.

Sir, the main problem that I have with this document is that this “Input Draft” 
is elaborate in areas to be addressed in the New Education Policy but it does not 
go into the specifics in several areas. So, one doesn’t know what specific shape and 
form that many proposed interventions would take in the New Education Policy and 
this constrains the ability of commentators to give specific further inputs. Within 
these constraints, I would like to offer the following comments.

First, the vision and mission of education that comes out of the ‘Input Document’ 
in terms of the long-term objective of our education includes making children aware of 
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India’s rich heritage and glorious past and promoting values such as peace, tolerance, 
secularism, national integration, and so on. That is fine as far as it goes. But I am, 
indeed, appalled to find that the Input Draft seemingly does not include the values 
of social justice, equality and egalitarianism, which are enshrined in the Indian 
Constitution. To my mind, Sir, several educationists world-wide have emphasized that 
the vision and mission of education must include dimensions such as how to learn 
to know, how to learn to do, how to learn to be and how to learn to understand 
and live together with others, and this must be done promoting the values of liberty, 
equality, fraternity and social justice that have been enshrined in our Constitution.

Sir, it took us 16 long years to operationalize the Directive Principles of State 
Policy in respect of providing free and compulsory elementary education for all 
children between the ages of 6 and 14. Sir, we gave ourselves the Constitution in 
1950 and the Right to Education Act came in 2010. That was sixty long years, 
and it was, indeed, a landmark legislation that we are all proud of. Regrettably, 
however, Sir, the Input Draft represents a dilution or even departure from the Right 
to Education Act. I can give many examples. But I would like to confine myself 
in giving only two.

MR. DEPUTY CHAIRMAN: Five minutes are already over.

DR. NARENDRA JADHAV: Only final point. One minute more, Sir.

MR. DEPUTY CHAIRMAN: Okay.

DR. NARENDRA JADHAV: Sir, please give me one minute; it is my final 
point. One of the two very obvious departures or deviations from the Right to 
Education Act is that the draft New Education Policy, and whatever input draft is 
there, recommends the introduction of flexibility in the Right to Education Act and 
suggests that norms could be recalibrated to suit the local conditions. I think this 
is a direct assault on the very essence of the Right to Education Act. One more 
example is that the input draft recommends the introduction of centralized kitchen 
for providing the Mid-Day Meal that happens on page 32. The centralised kitchens 
are not appropriate for rural and semi-urban areas where food is frequently not fit 
to be eaten by the time it reaches the ultimate consumer. That freshly cooked meals 
are preferable for children’s health and well-being has been recognized and mandated 
to be compulsory by the Supreme Court of India. Therefore, there should be no 
deviation from this policy. Thank you, very much.

MR. DEPUTY CHAIRMAN: Now, Shri Ram Kumar Kashyap; you have only 
four minutes. ...(Interruptions)...

[Dr. Narendra Jadhav]
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SHRI JAIRAM RAMESH: Sir, instead of rushing like this. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: What do I do? ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, make it continue tomorrow morning. 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Tomorrow, there is a Zero Hour. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, this is a very important subject and Dr. Jadhav 
has much more to say. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Jairam Rameshji, don’t ask me to do the impossible 
because there are more than two dozen requests for Zero Hour tomorrow and today we 
could not allow Zero Hour. Hence, another twelve are also pending. ...(Interruptions)... 
So, the pressure from all of them will be on the Chair. ...(Interruptions)... So, what 
do I do? ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, I have one suggestion. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: And then there is a Question Hour. ...(Interruptions)... 
What do I do? ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, I have one suggestion. ...(Interruptions)... Why 
don’t we request the hon. Minister to convene a full-day workshop of Members of 
Parliament to discuss the input into the draft? Let everybody come where Dr. Jadhav 
can speak for twenty-five minutes. Please give two days to Members of Parliament 
alone. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is good. ...(Interruptions)...

SHRI JAIRAM RAMESH: Please do it in the next two weeks before you finalise 
it. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is a very good suggestion. ...(Interruptions)... 
I am very happy. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, let him make an assurance. ...(Interruptions)... 
Let him make an assurance. ...(Interruptions)...

DR. K. KESHAVA RAO: Sir, that is a very good suggestion. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You also give your suggestion. ...(Interruptions)...

DR. K. KESHAVA RAO: I didn’t get much time. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: The problem is that your language is so bombastic 
that an ordinary person like me cannot comprehend it. ...(Interruptions)... That is a 
problem. ...(Interruptions)...

SHRI PRAKASH JAVADEKAR: Mr. Deputy Chairman, Sir, I can agree to it, 
but let me respond in five or ten minutes to the points raised by hon. Members. I 
take this suggestion; I have no hesitation in having a workshop. When we started 
there were village level consultations, block level consultations and district level 
consultations and all inputs were collected. ...(Interruptions)... I just want to reply. 
...(Interruptions)..

MR. DEPUTY CHAIRMAN: I agree with you. ...(Interruptions)...

SHRI PRAKASH JAVADEKAR: Give me just ten minutes. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I agree with you. ...(Interruptions)... You have a 
point. ...(Interruptions)... Let me speak. ...(Interruptions)... Even if Mr. Jairam Ramesh’s 
suggestion is accepted, and that is a very good suggestion, we have to conclude 
this discussion because a lot of things have been said and the Minister is bound to 
reply, and he has to, because allegations and counter-allegations are there. Therefore, 
as I said, let us sit up to 8.30 p.m. today and ...(Interruptions)...

SHRI TAPAN KUMAR SEN: Let us continue today for another ten minutes 
and then continue tomorrow if you can prepone the time of Parliament from 11.00 
a.m. to 10.00 a.m. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No; that is not possible. ...(Interruptions)... That 
is not possible.

SHRI TAPAN KUMAR SEN: If that is not possible, then tomorrow, we can 
start this discussion from 11 o’clock onwards.

SHRI JAIRAM RAMESH: Sir, let us continue up to 9 o’clock.

DR. V. MAITREYAN: No, Sir.

SHRI PALVAI GOVARDHAN REDDY (Telangana): No, Sir.

MR. DEPUTY CHAIRMAN: Now, I have already called Shri Ram Kumar 
Kashyap.

SHRI D. RAJA: Sir, we can continue tomorrow.

MR. DEPUTY CHAIRMAN: I have heard you. Now, Shri Ram Kumar     
Kashyap.
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�ी राम कुमार कश्प (हिर यताणता): सर, देश के िवकतास में िशक्ता कता अहम योगदताि हो्ता 

है। देश की आज़तादी से लेकर अब ्क देश िे िशक्ता के के्� में बहु् ्रककी की है, िफर भी 

िशक्ता के के्� में बहु् कुछ िकयता जतािता बताकी है। यूएिओ की िरपोट्स के अिुसतार, देश में 7.4 

करोड़ बचचों में से 2 करोड़ बचचे अभी भी सकूली िशक्ता से विंच् हैं। देश में अभी भी सताढ़े ्ीि 

लताख िवद्तालयों एव ं 12 लताख िशक्कों की कमी है। सबसे जयतादता िचन्ता कता िवषय यह है िक 

आज हमतारी िशक्ता कता स्र िवशेष रूप से �ताइमरी सकूलों में, सरकतारी सकूलों में बहु् डताउि हो 

गयता है, ििमि हो गयता है। उसकी कवॉिलटी बहु् डताउि हो गई है। हमतारी िशक्ता कता स्र कयों 

डताउि हुआ है? इसके बहु्-से कतारण हो सक्े हैं। मैं मताि्ता हँू िक इसके डताउि होिे में Right 

to Education Act कता अहम योगदताि है। Right to Education Act में एक �तावधताि है, िजसमें 

फेल ि करिे की बता् कही गई है। पहले पतांचवीं और आठवीं की परीक्ताओं के िलए बोड्स हो्ता 

थता, िजसमें अगर बचचता फेल हो गयता, ्ो उसे फेल कर िदयता जता्ता थता, परन्ु अब ऐसता िहीं है। 

अब बचचों को अपिे फेल यता पतास होिे की िचन्ता िहीं है और टीचस्स को भी इसकी िचन्ता िहीं 

है, इसीिलए हमतारी िशक्ता कता स्र िीचे आ गयता है। 

मं�ी जी, अगर मैं िहनदी की बता् करूँ, ्ो अगर आठवीं के बचचे से कह िदयता जताए िक वह 

िहनदी में अवकताश के िलए एक �ताथ्सिता-प� िलखे, ्ो वह िहीं िलख पताएगता। अं�ेज़ी की शसथि्  ्ो 

इससे भी जयतादता िचन्ताजिक है। आज 11वीं और 12वीं के बचचे से अगर यह कहता जताए िक वह 

"मैं जता्ता हँू" यता "वह जता्ता है" कता अं�ेज़ी अिुवताद करके िदखताए, ्ो वह भी उसकी इंशगल श 

िहीं बिता पताएगता। आप इससे ही अंदताजता लगता सक्े हैं िक हमतारी िशक्ता कता स्र िकस हद ्क 

िीचे जता चुकता है। अब आठवीं के बचचे को पताचँवीं की पुस्कें  पढ़िी िहीं आ्ीं और पताचँवीं वताले 

को दूसरी कक्ता की पुस्कें  पढ़िी िहीं आ्ीं। इसीिलए हमतारे बचचे अब सरकतारी सकूलों के बजताय 

�ताइवटे सकूलों में पढ़िे के िलए जतािे लगे हैं। अब सरकतारी सकूलों में गरीबों, एससीज़, बीसीज़ 

यता िजिकी आर्थक शसथि्  अचछी िहीं है, उिके बचचे ही पढ़्े हैं।

मं�ी जी, �ताथिम क िशक्ता ही समूची िशक्ता की िींव हो्ी है। जब िींव मजबू् होगी, ्भी 

उस पर ज्ताि की मजबू् इमतार् बिेगी। इसिल ए मेरता आपसे अिुरोध है िक इस ड्रताफट में आप 

पतांचवीं और आठवीं कक्ता में बोड्स की परीक्ता लेिे कता �तावधताि करें। हर कक्ता में परीक्ता होिी 

चतािहए, अगर बचचता फेल है, ्ो वह बेशक फेल होगता। जैसे, हम 33 परसेंट वताले को पतास कर्े 

हैं, ्ो उस परसेंटेज को घटताकर 20 से 25 परसेंट के बीच में लता सक्े हैं, परन्ु उसकी परीक्ता 

होिी चतािहए और अगर वह फेल है, ्ो उसे फेल िकयता जतािता चतािहए। अगर ऐसता होगता, ्भी 

हमतारी िशक्ता कता स्र ऊँचता होगता। मं�ी जी, मैं आपसे कहिता चताहँूगता िक अगर आप ऐसता िहीं 

कर पताएँगे, ्ो यह गरीबों के सताथ बहु् बड़ता अनयताय होगता और हमतारी गरीबी ्ब ्क दूर 

िहीं हो पताएगी, जब ्क हमतारी िशक्ता कता स्र ठीक िहीं हो पताएगता, कयोंिक िशक्ता और गरीबी 

कता गहरता संबंध है। िजि लोगों की िशक्ता अचछी हुई है, वे अचछता पढ़ पताए हैं, उिकी गरीबी भी 

दूर हो पताई है और वे आगे भी बढ़ पताए हैं। इसिल ए आप बोड्स परीक्ता के िलए �तावधताि करिे 

कता कताम करें।

दूसरता, पहले एक सकूल इंसपेकटर की वयवसथता हो्ी थी, जो �ताय: सकूलों में जता्े थे, वहता ं 
कता दौरता कर्े थे, बचचों कता टेसट ले्े थे, उिकी परीक्ता ले्े थे। उससे बचचों को भी उिकता 
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डर हो्ता थता और अधयतापकों को भी डर हो्ता थता, परन्ु अब वह वयवसथता िहीं है, इसिल ए आप 

उस वयवसथता को पुि: सथतािप् करिे कता कताम करें। इसके अलतावता, मैं यह कहिता चताहँूगता िक 

आज अधयतापकों से जो गैर-शैिक्क कताम िलए जता्े हैं, उसके कतारण भी िशक्ता �भतािव् हुई है। 

जैसे, "िमड-डे मील" कता कताम टीचस्स से िलयता जता्ता है, जिगणिता कता कताम टीचस्स से िलयता 

जता्ता है, वोट बितािे कता कताम टीचस्स से िलयता जता्ता है और उिकी इलेकशि ड्ूटी भी लगताई 

जता्ी है। मैं मं�ी जी से यह कहिता चताह्ता हँू िक व े "िमड-डे मील" कता कताम �ताइवटे संसथताओं 

को दें और सकूल टीचस्स से ये सब कताम िब्कुल ि िलए जताएँ। अगर हो सके ्ो जो पैसता वहतंा 

पर खच्स हो्ता है, उसे बचचों के खता े्ं में डतायरेकट भेज िदयता जताए और व े बचचे अपिे घर से ही 

खतािता बिवताकर लताएँ और वहतां पर िटिफ ि के रूप में उस खतािे कता इस्ेमताल करें। ...(सम् की 

घंटी)... अं् में, मैं एक बता् और कहिता चताह्ता हँू।

�ी उपसभापित : ठीक है, हो गयता। अब समताप् कीिजए।

�ी राम कुमार कश्प: सर, मैं एक बता् और कहिता चताहँूगता िक आज बचचों में िैि्क िशक्ता 

की बहु् कमी हो गयी है, संसकतारों की कमी हो गयी है, इसिल ए िैि्क िशक्ता भी अििवताय्स कर 

दी जताए। ...(सम् की घंटी)...

�ी उपसभापित : कशयप जी, बस हो गयता। अब आप बैिठए।

�ी राम कुमार कश्प: सकू्स में टीचस्स की जो कमी है, उसको भी आप पूरता करिे कता 

कताम कीिजए। ...(सम् की घंटी)...

�ी मुखतार अब्बास नक़वी: सर, ...(व्वधान)...

�ी उपसभापित : आठ बजे, आठ बजे। ...(व्वधान)... Let me call one more speaker. 
...(Interruptions)...

�ी राम कुमार कश्प: िकसी भी कलतास में टीचस्स की कमी िहीं होिी चतािहए, धनयवताद।

MR. DEPUTY CHAIRMAN: Now, Mr. Shantaram Naik. Please take five minutes 
only.

SHRI SHANTARAM NAIK (Goa): Mr. Deputy Chairman, Sir, I was in the other 
House when the Education Policy was discussed during the period of 1984-89. A 
long time, around 25 years, have passed since then. I recollect that in the Eighth 
Lok Sabha, that Policy was discussed at that time in three phases. First was the 
Outline Policy, the second was the Main Policy, and the third one was the Action 
Taken Report.

SHRI PRAKASH JAVADEKAR: Mr. Shantaram, it is not a policy. It is only 
an input. ...(Interruptions)...

[�ी रताम कुमतार कशयप]
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SHRI SHANTARAM NAIK: I know it better. You have created more confusion. 
...(Interruptions)... Everybody was calling it a policy. ...(Interruptions)... Please don't 
provoke me. ...(Interruptions)... I am not saying it. I am telling you that I won't 
get... ...(Interruptions)... 

SHRI PRAKASH JAVADEKAR: I am appreciating you. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please speak. ...(Interruptions)...

SHRI SHANTARAM NAIK: Sir, when there is no time... ...(Interruptions)... 
Why is this unnecessary... ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please address the Chair. ...(Interruptions)...

SHRI SHANTARAM NAIK: There was no need of this. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please conclude in five minutes. ...(Interruptions)...

SHRI SHANTARAM NAIK: I said, the document was discussed in three phases, 
and, that is how, Rajeevji at that time framed the Policy. Today, you have created 
something in between, taken some feedback and that is it. Let me tell you very 
frankly as to why we are concerned with this. People are thinking that there is 
going to be saffronisation. This is the apprehension and everybody has said it. I am 
quoting what was said by the then Minister of State of HRD, Mr. Katheria. He is 
no longer in this Ministry now. Mr. Katheria, who is from Agra, said, "There will 
be saffronisation of education and the country." This was the statement made by 
your Minister in Agra. He has specifically said it. He said, "When I was asked by 
some journalist whether we are promoting saffronisation of education, I said, yes, 
there will be saffronisation of education and of the country, जो अचछता है, वो होगता"I 
Can you defend this type of statement? I understand your position but your MoS 
has made this statement recently. You have to answer this either in 'yes' or 'no'.

Secondly, during the election propaganda somewhere in Nagpur, Mrs. Smriti 
Irani, the former HRD Minister, stayed at a residence, and, that man, thereafter, 
became the head of one of your institutions, namely, Visvesvaraya National Institute 
of Technology, Nagpur. This man became the Head of the Institute after Mrs. Smriti 
Irani took the hospitality from that person. How can you explain this? A person of 
RSS background became the Head of that Institute. Can you explain this?

Then, if Ramayana and Mahabharata — of course, these are our textbooks — are 
to be incorporated in the curriculum, then, religious books of Christians or Muslims 
should also be incorporated with whatever good principles are there in these books. 
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Why should only one religion be talked about for incorporating it in textbooks? 
What did your former Minister say? I am quoting her words. She supported, 'Hindu 
perspective in School Textbooks'. Does it suit an HRD Minister?

Secondly, let us see the concept that you might be following if the policy is 
given in your hands. I do not know it; I have full faith in you, but previously, 
when BJP was there, what had happened? Godse was tried to be eulogized and 
they wanted to show that Mahatma Gandhi was nobody before Godse. This was the 
historical policy which they wanted to enshrine. Fortunately, BJP could not survive, 
and, therefore, this concept could not come about.

Secondly, please examine this morning prayers syndrome which is going on. 
I am not aware of it. But I am opposed to anybody who opposes the singing of 
National Anthem.

I am opposed to the idea that stringent punishment should be given to the 
Principal who has encouraged not to sing the National Anthem. You should take 
action on that.

Then, I would like to mention here about eradication of superstitious beliefs. 
Our Constitution provides for it. Various Articles are there. But you see the type of 
superstition in your people. In my party also — I am not denying it — these things 
are prevailing. We should, as a community, try to see that these superstitious beliefs 
are eradicated from the society as a whole. If these things are not deleted from the 
curriculum, students' minds would go in that direction. Ultimately, if students believe 
in superstitious things, their career will be affected.

Then, I would like to mention about training of teachers. Nobody teaches in 
the training schools that there is something called 'education policy', there is an 
education Act in the respective States, etc. Nobody teaches the education rules. 
Some academic things are taught in the training programmes. These things are also 
essential. Recruitment rules are defective in most of the States. If recruitment rules 
are distinct, teachers will not suffer. Therefore, this thing should also be included. 
Parents and teachers' associations should also find a place in the rules. Only with 
their cooperation, the education system can survive. Thank you very much.

MR. DEPUTY CHAIRMAN: I had said that at 8.00 p.m., I would come back 
to the House and take the sense of the House whether we should continue or not. 
What is the sense of the House?

[Shri Shantaram Naik]
8.00 p.m.
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SOME HON. MEMBERS: No, Sir.

SHRI MUKHTAR ABBAS NAQVI: Sir, my first submission is, if House agrees, 
we can sit till 10.00 p.m. today and ...(Interruptions)...

SOME HON. MEMBERS: No, no.

SHRI MUKHTAR ABBAS NAQVI: That is my first suggestion. ...(Interruptions)... 
My second suggestion is, we can continue from 11.00 in the morning. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Thank you for not saying up to 12.00. 
...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, the first sentence is not his actual project. 
The second one is his real project.

SHRI MUKHTAR ABBAS NAQVI: My second suggestion is, if House agrees, 
we can continue from 11.00 in the morning. ...(Interruptions)...

SOME HON. MEMBERS: Yes, Sir. Tomorrow morning will be okay. 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: I can assure you one thing. I can adjourn the House 
now. For morning, hon. Chairman will decide whether we take up Zero Hour or 
this discussion. I will convey your feeling to the hon. Chairman. ...(Interruptions)... 
I will convey your feeling to the hon. Chairman.

SHRI PRAKASH JAVADEKAR: Sir, I have an apprehension. It should not 
happen that all the hon. Members have spoken from their hearts and I do not 
respond. ...(Interruptions)... Tomorrow, there will be Zero Hour, then there will be 
Question Hour, then there will be recess and then there will be Vande Mataram. 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Then why don’t we have Vande Mataram after 5.30?

SHRI PRAKASH JAVADEKAR: Okay. I am ready. ...(Interruptions)... But  
I should be given a chance to respond. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I agree. You have a valid point in that. 
...(Interruptions)... The Minister has a valid point. He has to reply.

SHRI TAPAN KUMAR SEN: Sir, we may start it tomorrow at 11.00 a.m.

MR. DEPUTY CHAIRMAN: I told you ...(Interruptions)... Tapanji, I am not 
objecting to that. But tomorrow morning, there will be a meeting. You know that. 
You are also there in it. I will also convey it. But we have to take the decision of 
the Chairman also. That is all what I am saying. ...(Interruptions)...
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SHRI TAPAN KUMAR SEN: At least, take the sense of the present House.

MR. DEPUTY CHAIRMAN: The present sense is to adjourn the House. I know 
that.

SHRI JAIRAM RAMESH: Sir, it should not happen that we adjourn sine die 
tomorrow after Question Hour.

MR. DEPUTY CHAIRMAN: No, no; it will not. ...(Interruptions)...

SHRI JAIRAM RAMESH: If you assure us that we will sit till 5.30, we will 
do it tomorrow.

SHRI MUKHTAR ABBAS NAQVI: Mr. Jairam Ramesh, we are ready to sit till 
12 o'clock, if you are ready. There is no problem. Why are you questioning this thing? 
इसिल ए आप इस पर सवताल म् किर ए। जब sense of the House है िक कल 11.00 बजे से 
इस discussion को continue करेंगे, ्ो आप उस पर कवशेचि कयों कर रहे हैं? ...(व्वधान)...

SHRI D. RAJA: Sir, I request you to convey the sense of the House to the 
Chairman. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will do that. ...(Interruptions)...

SHRI D. RAJA: And we will resume the debate at 11 o'clock.

MR. DEPUTY CHAIRMAN: Okay, okay. I will do one thing. I will convey the 
sense of the House to the hon. Chairman and we will decide it tomorrow. I will 
convey the sense of the House to the hon. Chairman and then we will continue 
it tomorrow. ...(Interruptions)... But the ultimate decision will be of Mr. Chairman. 
...(Interruptions)...

SHRIMATI VIJILA SATHYANANTH (Tamil Nadu): But Zero Hour should be 
taken up tomorrow morning. ...(Interruptions)...

SHRI PRAKASH JAVADEKAR: Sir, I will reply to it. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You should come at 11.00 a.m. ...(Interruptions)...

SHRI PRAKASH JAVADEKAR: Sir, I am ready. ...(Interruptions)..

MR. DEPUTY CHAIRMAN: You come at 10.30 a.m. ...(Interruptions)... Now, 
we shall take up Special Mentions. ...(Interruptions)...

————


